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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

OA 2627/2003

New Delhi, this the 26™ day of October, 2004

Hon'ble Mr. Shanker Raju, Member (J)
Hon'ble Mr. S. K. Malhotra, Member (A)

Madan Singh s/o Shri S.N. Singh
Bindeshwari Prasa s/o Shri Ram Samujh
Shiv Nath s/fo Shri Raghuvir

Laxman Singh s/o Shri Bata Singh

Ram Yogya s/o Shri Sukh Ram

Raja Ram s/o Shri Dhan Raj

Ram Pyare s/o Shri Kalpuram

Raurang Singh s/o Shri Umrao Singh .~ "
Tara Chand s/o Shri Ganesh ‘ . T
- 10.  Rajdhari sfo Shri Babuial L o . j
11.  Mohan Thakur sfo Shii Poojan ' '

12.  Ramijit sfo Shri Motﬂalm o 40 ok
13.  Ram Baha! s/o-Shri Biiat TR N
14.  Phirtco s/o Shri Sampat -
15.  Rafi Ullah Khan s/o Shri Puddan W L
16.  Te|giri.sfo Shri Jaitgifi and ¢ Lo
17. . Daroga Prasa sfo Shil

RN DN =

.L"-\-‘»\-‘-r,vvﬁ.
[
L g

.
ey

All working as Helper Khallasis under in | f L -
* S&T-Construction Organization (Powers 5, ; '
' Signaling Works)Kashmiri gate " ¥
Nerthern Railway, Headquar‘ters | Cioud
. Delhi - 06. ] B
Clo Madan Singh L C
- F-110/B, Jawahar Park, -.
_Laxmi Nager, Dethi-92. '
E (By Advocate Shri H P. Chakrovorti)
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The Union of lndla through S P .
The Chairman, Raiiway Board, . L
Pringipal Sectetary to'Govt. of India; '
Mmlétry' of Railways, Rail Bhawan

New Dethi - 110 001
(By Advocate Shn V S R Knshna)
IR oo ORDER('OR'AL) ( |
| Leamed counsel for the applicant seeks to withdraw this OA with llberty to

ﬁle a fresh oneg; Wthh is allowed . : | N
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